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6 21.2.8 	Heard i4r. B.Mohanty, learned counsel for the 

jetit.Loner and i4r. .Pal, lecrned Sr. Stan(Ang 

Counsel for the iaiiway Administration onmerits. 

Hearing concluded. Judçjment dictated and delivered 

in open court as per separate sheets attached to 

the record in C.A.No.298/88 and the application 

is allowed leaving the parties to ber theiron 

costs. 
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